
Dentral ' Administratiue Trihunal 
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Date yjdoifice^R^p̂ t  / Order

Dated: 1 2 .1 0 .9 2  '
i!

?Ion' Mr. 3 .N . Prasjal,

■I
3^r i R. Lai b r ie |  holder o£ learned 

counsel for the respondents Shri \.K. 

Chaturvedi is present! C .A . has been filec 

but R .A . has not been.' f ile d . None respond; 

on behalf of the appjjicant. n .A . i f  any 

may be f ile d .w ith in  2 v;eeks hereof. Lis«- 

t M s  case for hearing bn admission on 

5 .1 1 .1 9 9 2 .  1

Dated: 5 .1 1 .  52 ,J J .K .
,!

rion*ble Mr, 3,.K. Prasad, J .M .

(rka)

Case called  out sevaral times

at interval. Sril A .X . Chaturvedi

learned'Coonsel for ths respondents

is  present. Non^’ responds on

behalf of the applicant. Phis is
1 '

noteworthy that gs^ea^last tv^ dates' 

i .e .  1 2 . I Q . 92 and 6 .8 .9 2  also there 

idis on bewas none respondis on behalf of th«
_ A.,

applicant. the application

of the applicant' is  dismi_gsed for

default of ths applica1?a^« for non
I '

prosecution.
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